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                    COURT NO. 05  

                           HON'BLE MR.JUSTICE C.HARI SHANKAR  

     HON'BLE MS.JUSTICE JYOTI SINGH  

        HON’BLE MR.JUSTICE AJAY DIGPAUL 

 

 

 

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.   The compilations should be     

         

        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    

        marked or highlighted. 

 

 

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 

 

 

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  

 

 

NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  

 

 

 

 

To join hearing please click the link given below:- 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 

 

 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmpraveenkumar.dhc@gov.in 

cmnijeshnair@gmail.com 

vikram.224@dhc.nic.in 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CONNECTED MATTERS (ANMM) 

1.  W.P.(C)-84/2019 
WITH W.P.(C) 382/2019 
W.P.(C) 383/2019 
W.P.(C) 386/2019 
W.P.(C) 387/2019 
W.P.(C) 3448/2019 
W.P.(C) 3464/2019 
W.P.(C) 390/2019 
W.P.(C) 388/2019 
W.P.(C) 389/2019 
W.P.(C) 3425/2019 
W.P.(C) 85/2019 
W.P.(C) 87/2019 
W.P.(C) 104/2019 
W.P.(C) 108/2019 
W.P.(C) 174/2019 
W.P.(C) 368/2019 
W.P.(C) 372/2019 
W.P.(C) 381/2019 

JAI MANGAL RAI  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

2.  W.P.(C)-104/2019 INSPECTOR (GD) LAXMAN  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

3.  W.P.(C)-108/2019 INSPECTOR (GD) SANJAY 
KUMAR PANDEY  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

4.  W.P.(C)-174/2019 INSPECTOR (GD) MANOJ 
KUMAR SINGH  

ANKUR CHHIBBER  

mailto:vikram.224@dhc.nic.in
mailto:cmpraveenkumar.dhc@gov.in
mailto:vikram.224@dhc.nic.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19
mailto:cmpraveenkumar.dhc@gov.in
mailto:vikram.224@dhc.nic.in
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V/s UNION OF INDIA AND 
ORS. 
  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

5.  W.P.(C)-3425/2019 INSP (GD) JYOTIRMOY 
PAUL  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

6.  W.P.(C)-3448/2019 INSPECTOR (GD) RAM 
CHANDRA CHAUDHARY  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

7.  W.P.(C)-3464/2019 INSP (GD) AMBIKESH 
CHOUDHARY  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

8.  W.P.(C)-368/2019 INSPECTOR (GD) MUKESH 
KUMAR SINHA  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

9.  W.P.(C)-372/2019 INSPECTOR (GD) NARSU 
NAIDU BHAIRI  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

10.  W.P.(C)-381/2019 INSPECTOR (GD) SANJAY 
KUMAR  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

11.  W.P.(C)-382/2019 INSPECTOR (GD) SANDEEP 
SIYAG  
V/s UNION OF INDIA & 
ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

12.  W.P.(C)-383/2019 INSPECTOR (GD) RANJEET 
KUMAR  
V/s UNION OF INDIA & 
ORS 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

13.  W.P.(C)-386/2019 INSPECTOR (GD) ASHISH 
KHARI  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

14.  W.P.(C)-387/2019 INSPECTOR (GD) 
RAJENDRA SINGH  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

15.  W.P.(C)-388/2019 INSPECTOR (GD) RAM 
PRAVESH SINGH  
V/s UNION OF INDIA & 
ORS 

ANKUR CHHIBBER  
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 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

16.  W.P.(C)-389/2019 INSPECTOR (GD) DHARAM 
PAL  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

17.  W.P.(C)-390/2019 INSPECTOR (GD) 
ASHUTOSH OJHA  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

18.  W.P.(C)-85/2019 INSPECTOR (GD) ARUN 
KUMAR SINGH  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

19.  W.P.(C)-87/2019 INSPECTOR (GD) PRABHAT 
KR. SHAHI  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(9810082847)(PETITIONER) 

 

20.  W.P.(C)-3427/2019 INSPECTOR 
(GD)MAHENDRA 
MANDIWAL  
V/s UNION OF INDIA AND 
ORS. 
  

ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
ANKUR CHHIBBER()(981082847)(PETITIONER) 

 

 



21.03.2025                                                                                        SUPPLEMENTARY CAUSE LIST 

 

4 

 

 
 

                     COURT NO. 25  

                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   

 

 

 

CLICK HERE TO JOIN VC 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

cmbharatgulati.dhc@gov.in 

 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

93 CRL.M.A. 8749/2025 
In CRL.REV.P.-849/2024 

KAMAL KISHORE  
V/s THE STATE NCT OF DELHI AND ANR 
  

DIGVIJAY AZAD, ANJALI NEHRA, 
VIVEK BHARDWAJ, VIVEK 
BHARDWAJ 

 

 OTHER DETAILS OF ADVOCATES: 
RAJAN BHATIA (DIGVIJAYBHARDWAJ45@GMAIL.COM)(9810770654)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAMAL KISHORE 
(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
KAMLA KISHORE 
KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAMLA KISHORE KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(0)(PETITIONER) 
KAMAL 
KISHORE(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
KAMAL KISHORE 
KHULLAR(KHULLARKAMALKISHORE@GMAIL.COM)(9310055388)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
VIVEK BHARDWAJ(ADV.VIVEKE502@GMAIL.COM)(9810562468)(RESPONDENT) 

 

 

 

 

 

 

 

 

                  

 

 

 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc
mailto:cmbharatgulati.dhc@gov.in
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   COURT NO. 08  

   HON'BLE MR.JUSTICE SACHIN DATTA 

 

CLICK HERE TO JOIN V.C. 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 

 

 

 

NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  

       

       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 

  

 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

30 W.P.(C)-3513/2025 
CM APPL. 16446/2025 

M/S AK CONSTRUCTION COMPANY  
V/s NATIONAL HIGHWAYS AUTHORITY OF 
INDIA & ANR. 
  

PARMOD KUMAR KALIRANA, 
NAMIT SAXENA 

 

 OTHER DETAILS OF ADVOCATES: 
PARMOD 
KALIRANA(PARMODKALIRANA@GMAIL.COM)(8054444639)(PETITIONER) 
SK OFFICE, UNION OF INDIA(ADVSKOFFICE@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
NAMIT 
SAXENA(SONUPRAKASHDHOUNDIYAL@GMAIL.COM)(8851116483)(PETITIONER) 

 

31 W.P.(C)-3515/2025 
CM APPL. 16464/2025 

R K JAIN INFRA PROJECTS PRIVATE LIMITED  
V/s NATIONAL HIGHWAY AUTHORITY OF 
INDIA 
  

YASHWANT SINGH  

 OTHER DETAILS OF ADVOCATES: 
YASHWANT 
SINGH(ADV.SIDDHARTH11@GMAIL.COM)(7044116096)(PETITIONER) 
SK OFFICE(SDVSKOFFICE@GMAIL.COM)(0)(RESPONDENT) 
SK OFFICE(ADVSKOFFICE@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

                       

 

 

 

 

 

 

 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6
mailto:cmsachinsharma@dhc.nic.in
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                      COURT NO. 35 

     HON'BLE MR. JUSTICE SAURABH BANERJEE 

 

 

 

TO JOIN VC : 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9   

 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

prakash.aggarwal@dhc.nic.in  
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR DIRECTION ON OFFICE NOTE 

58 BAIL APPLN.-919/2025 
CRL.M.A. 6863/2025 

AKHILESH  
V/s STATE (NCT OF DELHI) 
  

SURAJ PRAKASH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SURAJ PRAKASH 
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. :(BEGAM PUR-692/2022) 

 

 

 

 

 

 

 

 

 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9
mailto:prakash.aggarwal@dhc.nic.in
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                      COURT NO. 24 

     HON'BLE MR. JUSTICE ANISH DAYAL 

 

 

1. CASE MANAGEMENT/ MENTIONINGS SHALL BE FROM 10.30 A.M. TO 10.45 A.M. AND FROM 

02.15 P.M. TO 02.30 P.M.  

 

2. MENTIONINGS SHALL NOT BE ENTERTAINED AT ANY OTHER TIME. 

 

3. PRESENCE OF COUNSELS FROM BOTH PARTIES IS NECESSARY FOR MENTIONING. 

 

4. SUPPLEMENTARY PASSOVERS WILL BE TAKEN AT THE END OF SUPLEMENTARY LIST. 

 

5. DATES AT JOINT REQUEST CAN BE TAKEN FROM THE COURT MASTER AT 02.15 P.M. 

 

6. FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  cmatishgoel@gmail.com 

 

7. COUNSELS APPEARING IN COURT ARE TO GIVE APPEARANCE IN WRITING TO COURT STAFF, OR THROUGH GOOGLE FORM 

WITH THE HELP OF QR CODE, OR THROUGH THIS LINK 

 

https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1 

 

AND THOSE ON VC SHOULD WRITE IN THE CHAT BOX. 

 

8. CLICK HERE TO JOIN VC  

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12 

 

 

 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

136 CM APPL. 16744/2025 
CM APPL. 16745/2025 
In RFA-194/2025 

VATEENA BEGUM  
V/s SHAMIM ZAFAR & ORS. 
  

MD AZAM ANSARI  

 OTHER DETAILS OF ADVOCATES: 
MD AZAM 
ANSARI(AZAM.ARO.SUPREMECOURT@GMAIL.COM)(9990066404)(PETITIONER) 
KHURSHEEDA MALIK(KHURSHEEDAMALIK@YAHOO.CO.IN)(0)(RESPONDENT) 
NAZMA BEGUM(NAZMABEGUM_786@GMAIL.COM)(0)(RESPONDENT) 
SSHAIDAR (SSHAIDAR.ADV@GMAIL.COM)(0)(RESPONDENT) 
MD. AZAM ANSARI()(9990066404)(PETITIONER) 
SSHAIDAR(SSHAIDAR.ADV@GMAIL.COM, 
KHURSHEEDAMALIK@YAHOO.CO.IN)(0)(RESPONDENT) 
MD. AZAM 
ANSARI(AZAM.AOR.SUPREMECOURT@GMAIL.COM)(9990066404)(PETITIONER) 

 

 

      
 

 

 

                       

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

20.03.2025. 

 
 

 

 

 

 

 

 

 

 

 

 

mailto:cmatishgoel@gmail.com
https://docs.google.com/forms/d/1LT2a-F1Ya0wRtiLpk2n6md7Emm8QowmeXwoA0VRCtHY/edit?pli=1
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12

